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From
Thiru. R. Kannan. M.Tech.,

TAMIL NADUPOLLUTION CONTROL BOARD

The Member Secretary,
Tamil Nadu Pollution Control Board,
76, Mount Salai, Guindy,
Chennaj - 600059.

Sir,

Ref:

To

- Reg.

The Member Secretary,
Kerala State Pollution Control Board

Pattom P.0.,
Thiruvananthapuram -695 004

Sub: TamilNadu Pollution Control Board -|llegal transport of Biomedical Waste/Solid

waste from Kerala to Tamil Nadu To take necessary action to stop

transportation and dumping of bio-medical wastes/Solid Wastes into Tamil Nadu

Lr No.T1ITNPCB/BMWIF.31777/2022-4 Dated: 27.08.2022

1. Lr. No.T4/TNPCB/BMWI31777/2018-1 Dt:31.12.2019

2. Orders of the Hon'ble NGT dated 24.12.2021 in O.A. No. 100 of 2021

3. Virtual meeting convened by the CPCB with the TNPCB & KSPCB on

08.07.2022

4. Minutes of meeting conducted on 20.07.2022 with the DME, DMRHS,

DPH&PM and IMA

Iam to invite kind attention to the reference 2nd cited, wherein the Hon'ble

National Green Tribunal (Southern Zone) in its order dated 24.12.2021 in O.A. No. 100

of 2021 has directed as follows:

"Para 11: In the meantime, the Kerala Pollution Control Board and Tamil Nadu

Pollution Control Board are directed to consider the question as to whether any

continuous online monitoring system can be developed to monitor the total input of raw

materials procured, produced and how it is being used and disposed of. If this system is

evolved, any mischief committed by the Health care units can be detected and it it is

linked online to the Tamil Nadu Pollution Control Board, then they can find out whether

there is any gap between the actual generation ahd disposal by the Heath care units.

The practicability and feasibility of this will have to be exámihed by the regulators,

namely the respective State Pollution Control Boards and Central Pollution Control

Board and if it is feasible and practical, then necessary directions will have to be issued

to develop this system in order to protect environment against misuse of the provisions

by the volators".

Subsequently, the CPCB convened a meeting on 08.07.2022 with the KSPCB &

TNPCB to comply with the orders of the Hon'ble NGT in O.A. No. 100 of 2021 dated

24.12.2021.

No. 76, MOUNT SALAI, GUINDY, CHENNAI -600 032.
Tel: 044-22353134 - 139 Fax: 044-22353068
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In view of the above, the TNPCB convened a meeting on 20.07.2022 with the

Directorate of Medical Education (DME), Directorate of Medical and Rural Health

Services (DMRHS), Directorate of Public Health And Preventive Medicine (DPH & PM)

of TamilNadu State and the State President, Indian Medical Association (IMA), Tamil

Nadu and discussed on the practicatbility & feasibility for developing a continuous online

monitoring system to monitor the total input of raw materials procured, produced and

how it is being used and disposed of by the HCFs. In this regard, the TNPCB requests

that:

1) The KSPCB shallassess the generation of Bio-medical waste from each HCF and

the CBMWTFs capacity to find out the gaps between the generation and disposal of

BMW.

2) The KSPCB shall ensure implementation of the bar coding system for liner bags in

allthe HCFs so as to track and avoid the indiscriminate disposal of the same.

3) The KSPCB shall identify the violators and to take stringent action, so as to avoid

illegal dumping in future.

4) The KSPCB shall ensure the implementation of GPS tracking system for the trucks

and smaller vehicles rossing the border of Kerala and Tamil Nadu for proper

monitoring by the Kerala State Transport Department.

The action taken on the above may please be intimated and the receipt of the letter

may be acknowledged

Copy to:
1. The Member Secretary,

Central Pollution Control Board,
Parivesh Bhawan, CBD-cum-Office Complex,

East Arjun Nagar,
Delhi- 110 032.

2. The Regional Director,
Regional Directorate,
Central Pollution Control Board
Nisarga Bhawan, ABlock, 1 & 2nd Floors,
Thimmaiah Road, 7 D- Main,

Shivanagar, Bengaluru - 560 079.

3. The Regional Director,
Regional Directorate,
Central Pollution Control Board
77-A, 2nd Floor, South Avenue Road,
Ambattur Industrial Estate,
Ambattur Taluk, Thiruvallur District,
Chennai - 600 058.

Copy submitted to:
The Additional Chief Secretary to the Government,
Environment, Climate Change & Forests Department,
Secretariat, Chenhai.

Membersecrstary
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From
Dr. Jayanthi. M. I.F.S.,

TAMIL NADUPOLLUTION CONTROL BOARD

Chairperson
Tamil Nadu Pollution Control Board,
76, Mount Salai, Guindy,
Chennai - 600059.

Sir,

To

2.

The Member Secretary,
Kerala State Pollution Control Board
Pattom P..,
Thiruvananthapuram - 695 004

Lr. No.T3/TNPCB/BMWIF.20576/2023-1 Dated: 25.09.2023

Sub: Tamil Nadu Pollution Control Board- llegal transport of Biomedical Waste/Solid
waste from Kerala to TamilNadu through lorry- To take stringent action to stop
unauthorized movement/dumping of the solid waste including bio-medical wastes
into Tamil Nadu- Reg.

Ref: 1. Lr. No.T4/TNPCB/BMWI31777/2018-1Dt:31.12.2019
Lr No.T1/TNPCB/BMWIF.31777/2022-1 Dt: 27.08.2022

3. Letter No: DEE/TNPCB/TNVF-TECH- 60/ 2023 Dated: 11.09.2023
*ttttttttktkttt

Iinvite kind attention to the reference 1 cited, wherein the TNPCB addressed

the Kerala State Pollution Control Board (KSPCB) regarding the illegal transport of

biomedical waste from Kerala to Tamilnadu, to take the issue seriously and take

appropriate measures to curtail the unauthorised movement of the Biomedical waste

and further dumping inside the Tamilnadu besides taking up to the Kerala State

Government so as to intensify the checking at the borders of Kerala and to prevent

transportation and dumping of biomedical waste or any solid wastes to the state of

Tamil Nadu.

Further, the TNPCB has requested the KSPCB to furnish the action taken report

on the following vide reference 2nd cited:

The KSPCB shall assess the generation of Bio-medical waste from each HCF

and the CBMWTFs capacity to find out the gaps between the generation,

treatment and disposal of BMW.

The KSPCB shall ensure implementation of the bar coding system for liner bags

in all the HCFs so as to track and avoid the indiscriminate disposal of the same.

The KSPCB shallidentify the violators and to take stringent action, so as to avoid

illegal dumping in future.

The KSPCB shall ensure the implementation of GPS tracking system for the

trucks and smaller vehicles crossing the border of Kerala and Tamil Nadu for

proper monitoring by the Kerala State Transport Department.

Now, another incident of illegal transportation of solid waste includingBio-Medical

waste from Kerala into Tamil Nadu border districts through Ashok Leyland Toras Lorry

has been reported inspite of continuous vigilance and action taken by the TNPCB.

No. 76, MOUNT SALAI, GUINDY, CHENNAJ -600 032.
Tel: 044-22353134-139 Fax:044-22353068
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In this regard, t is brought to your notice that the Hon'ble Judicial Magstrate,
JM Court, Alangularn vide letter dted 16.08.2023 h2s informes that the Inspedor of
Police, Alangulam Pofice Station vide letter dated:01.06.2023 has regquested fornecessary acion regarding the disposal of solid vwastes such as Bakery vrastes, used
rnedicine bottles, plastic seat cover etc transported from Kerala State through Ashok
Leyland Toras Lorry Registration No. TN 52 A 2275. The said vehicde was seized and
detained at Alangulam Police Station after filing a crimínal case in C.C.No. 23412023
against the offender.

Inspite of continuous efforts and action taken, the incident of illegai transport ofwastes from the Kerala ís still continuing..
In thís circumstance, it is ínferred that the KSPCB has neither taken any stingent

action to stop contínuous illegal transportation of several wastes from Kerala into Tami
Nadu, nor informed about the details of acion taken for the same. Due to this the
TNPCB is held responsible by various courts and ansv/erable for the issue, facing
various difficulties at all times.

Hence, it is requested to take the issue seriously and to take appropriate measures
to stop the unauthorised transportation of the wastes from the Kerala and further
dumping into Tamilnadu by having vigil monitoring of the vehicles in the check post of
the borders adjoining Tamilnadu and to take a policy decisíon in co-ordination vith the
Kerala State Govt. for initiating strict action against the violators involved in

transpotation of vwastes in the vehicles from Kerala into Tamilnadu.
The action taken on the above may please be intimated and the receipt of the letter

shall be acknowledged.

Copy submitted to:

The Additional Chief Secretary to the Government,
Envíronment, Climate Change & Forests Department,
Secretariat, Chennai.

Copy to:
1. The Member Secretary,

Central Pollution Control Board,
Parivesh Bhawan, CBD-cum-Office Complex,
East Arjun Nagar,
Delhi - 110032.

2. The Regional Director,
Regional Directorate (South),
Central Pollution Control Board
Nisarga Bhawan, A Block, 1 & 2nd Floors,
Thimmaiah Road, 7D- Main,

Shivanagar, Bengaluru - 560 079.

3. The Regional Director,
Regional Directorate,
Central Pollution Control Board
77-A, 2nd Floor, South Avenue Road,
Ambattur Industrial Estate,
Ambattur Taluk, Thiruvallur District,
Chennai - 600 058.

For Chairperson
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Customer lD: 10048

Customor. Dotalls Rociplont Dotalls

TIRUNELVELIDISTRICT,

Contact Person:

EO, NANGUNERITOWN PACHAYATH (10048) - NANGUNERINANGUNERI

Email:

Phono:

sINo
1

E.80.E

Asepti Systems Bio Medical Waste Management Company

17/11/2023 to 17/I11/2023

(Blomedical Wasto Management & Handling Service)
B1, C-Colony,Porumalpuram, Tirunelvli-627 007.
Ph:0462-2533268, E-mail: nellaictf@Dgmail.com

Websito : www.asopticsystom.in

Invoice Remarks: None

UPI: NA

PO Reference: NIA

Other Reference :

TAX INVOICE

Cell:

Rupee In Words: ONE THOUSAND SIX HUNDRED SEVENTY.SIX' ONLY

Description
Domostic Blo-MedicalWaste Transportation, Troatment and SafoDisposal chargesfor the perlod (17-11-23)

Involco Dotalls

Date: 30/11/2023

(Weight 20.00 x Rate Per KG 71.00). i

Inv, No: ASB/659/MI

Collecion Exe: KINGSTON.V

Email: nellaict@gmail.com |Cell: 7373715167

Customer CareDetails : nellalctf1@gmail.com |

Service Incharge Details : NA +91-7373715165

Calegory of Customer: Service / SAC:999421a

Payment Remarks: Kindly send the payment advice to asepticnellal@gmai.com

Beneficiary Name : ASEPTIC SYSTEMS BMW MANAGEMENT COMPANY

Bank Details : Bank: INDIAN BANK NGOCOLONY,TIRUNELVELI

WC No:709411268 | IFSC Code : 1DIB000N114

GSTIN:33AAOFAO044Q1ZC | PAN:AAOFA0044Q| CIN NO :NA

Net Amount

CGST @9%

2i SGST @9%

RoundOff

Total

Amount

1420.00

1420.00

Authorlsed Slgnatory

127.80

127.80

S040
a1676.00

ForASEPTIC SYSTEMS BMW MGMT CO
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